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To,
The Registrar,
The National Green Tribunal
Principal Bench,
New Delhi
E-Mail:- judicial-ngt@gov.in

Subject:- Compliance of direction issued by Hon’ble National Green Tribunal in
O.A No. 528/2023, In re: news report published in Dainik Jagran dated
14.08.2023 “highlights a growing concern regarding industrial pollution in the
Godhrauli village” in order dated 21-08-2023.

Sir,
With reference to the subject mentioned above, this is to inform you that in
compliance of order issued on dated 21-08-2023 by Hon’ble National Green
Tribunal in O.A No. 528/2023, In re: News report published in Dainik Jagran
dated 14.08.2023 “highlights a growing concern regarding industrial pollution
in the Godhrauli village” in order dated 21-08-2023. The compliance report is
submitted for your kind perusal and necessary action please.

Encl:-As Above.
Your Sincerely

R{)X}»\?’“
(R. K. Singh)

Regional Officer

Copy to:-
1. Member Secretary, U.P. Pollution Control Board Lucknow for

information.
2. District Magistrate, Fatehpur for information.
3. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board

Lucknow for information.
Chief Law Officer, U.P. Pollution Control Board Lucknow for information.

5. Sri Pradeep Misra, Advocate on Record, Hon’ble Supreme Court/NGT,
B-235, Sector-19, Noida, for perusal and necessary action please.

Regional Officer
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Item No. 05 Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No, 528/2023
In re: news report published in Dainik Jagran dated 14.08.2023

“highlights a growing concern regarding industrial pollution in
the Godhrauli village”

Date of hearing: 21.08.2023

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, CHAIRPERSON

HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

ORDER

1. The matter was taken up by this Tribunal on a News Report dated
14.08.2023 published in Dainik Jagran, Kanpur which highlighted a
growing concern regarding industrial pollution in the Godhrauli village.
The pollution stems from the discharge of chromium into the
groundwater by industrial units, severally impacting the water sources in

the area.

2. The issue of pollution by chromium contaminated water of
Godhrauli village of Malwan block which is situated nearby the Kanpur -
Prayagraj highway has also put eight other neighboring villages namely,
Aung, Baniyan Khera, Rawatpur, Rampur, Pahur, Shukla Nagar, Akbar
Khera, Kchakpur — Gadi, Housing a population of over 20,000 people at
risk. The infiltration of chromium into the groundwater has reached
alarming depths of 150-200 feet in the village, necessitating the use of

water tankers to meet the community’s water needs.

3. Moreover, a significant concern arises regarding the potential

contamination of crops by the chromium-laden groundwater. The
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villagers are worried about the safety of crops. It has come to light that
factories are recklessly discharging untreated effluents into the ground

through boreholes. Villagers are frustrated due to inaction of authorities

in pollution control of such factories.

4. As per the statement of SDM, Bindki, Sh. Manish Kumar (news
report), it is stated that no report of pollution has been received. Water
from a few handpumps has a yellow hue, for which the villagers are
being cautioned against consuming. Services of water tankers is being
provided in the area and officials of pollution control department have
been informed. Adding to the severity of the situation is the
compromised state of the Gram Samuh Peyajal Yojana, which caters to
40% of Godhruauli village. The water supply infrastructure’s weakness
necessitates the administration’s intervention through water tanker
deliveries. The news report highlights the pressing need for immediate
and comprehensive action by relevant authorities to address the
escalating pollution crisis caused by the discharge of chromium into the

groundwater in the region, safeguarding both water sources and the

well-being of the affected communities.

5. The effect of the chromium on human health was considered by
this Tribunal vide order dated 15.11.2019 in OA No. 985/2019, In Re :

Water Pollution by Tanneries at Jajmau, Kanpur, Uttar Pradesh and it was

observed that:

“11. ... Chromium is considered to be an environmentally hazardous
element and classified as class-A human carcinogen.!
Hexavalent Chromium Cr (VI) is toxic and the World Health
Organization (WHOQ) has classified it as carcinogenic and can

cause stomach ulcers and cancers and severe damage to kidneys
and liver?.”

1 http: /[ /www isca.in/rjcs/Archives /v7 /iT /7 %20ISCA-RJICS-2017-024.pdf

Ahttyps:/ /www.who.int /water_sanitation_health [watergualitv/guidelines /chemicals /chromium
S
.pdffua=1
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In view of the above, following steps are required to be taken by th
€

atatutory authorities:

ii.

iii

vi.

vii.

viii.

Assess the ground water quality of the villages in question.
Ascertain the cause of ground water contamination and the
reasons including ignoring the cause.

Actions taken against defaulting agencies - industries and
other.

Reporting on ill health effects on villagers /agriculture, if
any.

Medical facilities /test by medical camp in the villages.
Availability of drinking water in the affected areas, persons,
family/villagers.

Inspection of the industrial unit and the investigation of

reverse boring as reported and taking further necessary

punitive legal actions.

Remedial action taken and to be taken.

7. In the light of above, we deem it just and proper to call a report on

the matter in issue in present Original Applicatio

n, from a Joint

Committee consisting of:-

i,

ii.

iii.

iv.

Integrated Regional Office of Ministry of Environment, Forests
and Climate Change (MoEF&CC).

Regional Director, Central Pollution Control Board (CPCB).

One representative from State Ground Water Authority

(SGWA).

One representative from Central Ground Water Authority

(CGWA).

One representative from State Health/Health Engineering

Department.

- 10 -
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vi. One representative from  State Pollution Control Board

(SPCB).

8. The Committee is directed to visit the place and submit the factual
and action taken report within two months, The State PCB will be the

nodal agency for coordination and logistic support.

9, The Committee is further directed to

(1) examine the ground water profile in terms of chromium in the
areas under questlion and taking action for installation of
pilot project on chromium removal by nano-filtration or other
available methods.

(ii) Execution of plan with timelines on ground water
remediation.

(ili) Taking action as per para 6 above including treatment of
chromium and submit report within two months by e-mail

at judicial-ngtigov.in preferably in the form of searchable

PDF/OCR Support PDF and not in the form of Image PDF.
10. List the matter for further consideration on 29.11.2023 alongwith

OA No. 985/2019.

11. A copy of this order be forwarded to MoEF&CC, CPCB, SGWA,
CGWA, State Health/Health Engineering Department and State PCB by

e-mail for compliance.

Sheo Kumar Singh, CP

Arun Kumar Tyagi, JM

Dr. A, Senthil Vel, EM
August 21, 2023

Original Application No. 528/2023
DV

, '
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In view of the above, following steps are required to be taken by the statutory authorities:
i Assess the ground water quality of the villages in question,
it. Ascertain the cause of ground water contamination and the reasons including ignoring the

cause.

iii. Actions taken against defaulting agencies — industries and other.

iv. Reporting on ill health effects an villagers/agriculture, if any.

V. Medical facilities/test by medical camp in the villages.

vi. Availability of drinking water in the affected areas, persons, family/villagers.

vii. Inspection of the industrial unit and the investigation of reverse boring as reported and
taking further necessary punitive legal actions.

viii.  Remedial action taken and to be taken.
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- CENTRAL LABORATORY
j,—:_.,; UTTAR PRADESH POLLUTION CONTROL BOARD
-ﬁ!ia“'h Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
TEST REPORT: WATER LAB()IiAT()RY(GROUND WATER)
Rel N0:24295568/CENTRAL/2024 Date:23/01/2024

1-Sample Location:Ramprasad Near Dr Siyasaran House (Sample No 1)
2-Address:Gudhrauli Fatehpur
3-Distirct:Fatehpur
4-Sample Source:Handpump
5-Type of sample: Ground Water
6-Sample Collected By: Committee formed by DM
7-Odour: None
8-Quantity and Packing: Digested Sample in Plastic Bottle
9-Date of Sample Collection: 04/01/2024
10-Analyis Indented by: RO Allahabad
11-Date of sample receipt in Lab: 08/01/2024

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium, APHA 24th Ed. 3111-B: 2023 mg/l 0.05 ND 0.05-1000 mg/l

These standards are subject to revision
*Non-NABL Parameters.

Note : 1 The resulis in the Test Report relate only 1o the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.

Remark:* -NA
Analysed by
[Dr Mamta Pandey(SA)]

Authorized by
Digitally signed by ARUNIMA

ARUNIMA BAJPAI sara

. .. Date:202401.2313:22:37 +05'30' RAM Digitally signed by
Dr Arunima Bajpai (ASO) RAM GOPAL
GOPAL Date:2024,01.,2?
. 2 13:22:49 +05'30'
Chief Environmental Officer
Central Laboratory

1of Page 1

-



f

20

/ - CENTRAL LABORATORY
%/; UTTAR PRADESH POLLUTION CONTROL BOARD
£ {Vf Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref No:24295639/CENTRAL/2024 Date:23/01/2024
1-Sample Location:Devnarayan Near Dr Bhikhu House(Sample No 2)
2. Address:Gudhrauli Fatehpur

3-Distirct:Faichpur

4-Sample Source:Handpump

5-Type of sample: Ground Water

6-Sample Collected By: Commitiee formed by DM

7-Odour: None

8-Quantity and Packing: Digested Sample in Plastic Bottle

9-Date of Sample Collection: 04/01/2024

10-Analyis Indented by: RO Allahabad

11-Date of sample receipt in Lab: 08/01/2024

Parameter Unit Standards Source: Results | Detection Range
1S 10500:2012(2nd Rev.)
i Required Acceptable
i Limit
Totzl Chromium, APHA 24th Ed. 3111-B: 2023 mg/l 0.05 0.0571 0.05-1000 mg/l

These standards are subject to revision
*Non-NABL Parameters.

Siote - | The resslts i the Tent Repon relne only to the i‘:zum:sd;lmrmamﬂmb:;:;mﬂam&ﬂ:miufn!l 1Mtbenﬁmpemﬁasiqnofiabomm_3,mteslrcponpmmmmihesmpkas

seorived in Lab,

Remark:* -NA
Analysed by
[Dr Mamta Pandey( SA)]

Authorized by
Digitally signed by ARUNIMA
BAPH

ARUNIMA BAJPAI Date: 20345123 132353 40535 RAM Digitaly signed
Dr Arunima Bajpai (ASO) Beiroes.
GOPAL  32c01.05%0

Chief Environmental Officer
Central Laboratory

1 of Page 1
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# CENTRAL LABORATORY
ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
AV Building, No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
TEST REPORT: WATER I.MIUR(\'I'()RY(HR()UNI) WA'T!{ﬂ)
Ref No:2429343/CENTRAL/2024 Date:23/01/2024

1.Sample Location:Shravan Near Dr Pingal House (Sample No 3)
2-Address:Gudhrauli Fatehpur

3-Distirct:Fatchpur

4-Sample Source:Handpump

2. Type of sample: Ground Water

6-Sample Collected By: Committee formed by DM
7-Odour: None

$-Quantity and Packing: Digested Sample in Plastic Bottle
9.Date of Sample Collection: 04/01/2024

10-Analyis Indented by: RO Allahabad

11-Date of sample receipt in Lab: 08/01/2024

Unit Standards Source: Results | Detection Range

‘ Parameter
IS 10500:2012(2nd Rev.)
7 Required Acceptable
| Limit
i Total Chromium, APHA 24th Ed. 3111-B: 2023 mg/l 0.05 ND 0.05-1000 mg/1

These standards are subject 1o revision

*Non-NABL Parameters.

Note . 1 The results in the Test Report relate only to the items tested: 2 The report shall not be reproduced-except in full, without the written permission of laboratory 3. The test report pertains to the sample as

received in Lab

Remark:* -NA
Analysed by
[Dr Mamta Pandey(SA)]

Authorized by

Digitally signed by ARUNIMA

ARUNIMA BAJPAI sxra - R
o L. Date: 2024.01.23 13:05:20 +05'30 RAM igitally signed by
Dr Arunima Bajpai (ASO) gixcng:; "

GOPA ;4012
Chief Environmental Officer
Central Laboratory

1 of Page 1
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/, CENTRAL LABORATORY
‘ UTTAR PRADESH POLLUTION CONTROL BOARD
éﬁ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Ref No:24294 179/CENTRAL/2024
1-Sample Location:Harim
2.Address:Gudhrauli Fatehpur
3-Distirct:Fatehpur
4-Sample Source:Handpump
5.Type of sample: Ground Water

6-Sample Collected By: Committee formed by DM
7-Odour: None

8-Quantity and Packing: Digested Sample in Plastic Bottle

9.Date of Sample Collection: 04/01/2024
10-Analyis Indented by: RO Allahabad
11-Date of sample receipt in Lab: 08/01/2024

TEST REPORT: WATER LABORATORY(GROUND WATER)

Date:23/01/2024

ohan Near Dr Udaynarayan House (Sample No 4))

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium, APHA 24th Ed. 3111-B: 2023 mg/l 0.05 0.5649 0.05-1000 mg/l

These standards are subject to revision

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall no

received in Lab.

Remark:* -NA
Analysed by
[Dr Mamta Pandey(SA)]

Authorized by
Digitally signed by ARUNIMA

ARUNIMA BAJPAI saea

Date: 2024.01.23 13:09:55 +05'30'

Dr Arunima Bajpai (ASO)

L be reproduced-except in full, without

—16-

RAM
GOPAL

Digitally signed
by RAM GOPAL
Date: 2024.01.23
13:10:16 +05'30°

Chief Environmental Officer
Central Laboratory

the written permission of laboratory. 3. The test report pertains to the sample as

1of Page 1



23

% ‘ CENTRAL LABORATORY
T UTTAR PRADESH POLLUTION CONTROL BOARD
e | LAl ¢!

A Building. No TC12V Vibhatl Klinnd, Gomtl Nagar, Lueknows=226010

TEST REPORT: WATER I.All()lM'I’()lW((.'ll(ﬂlNI) WATER)

Ref No: 24294292/CENTRAL/2024 Date:23/01/2024
1- Sample Location: Prithwipal Near Dr Jhallu House (Sample No 5)
2- Address: Gudhrauli Fatehpur

3- Distiret: Fatchpur

4- Sample Source: Handpump

5- Type of sample ¢ Ground Water

6- Sample Collected By : Committee formed by DM

7- Odour : Nonc

8- Quantity and Packing : Digested Sample in Plastic Bottle

9- Date of Sample Collection : 04/01/2024

10- Analyis Indented by : RO Allahabad

11- Date of sample receipt in Lab : 08/01/2024

Results | Deteetlon Range

Unit Standards Source:

Parameter
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit | S S E——
005 5507 | 0051000 mp!__

Total Chromium, APHA 24th Ed. 3111-B: 2023 mg/!

These standards are subject to revision

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2, The report shall not be reproduced-exvept in full, without the written permission of laboratory, 3, The test report pertaing 1o the sumple us

reccived in Lab.
Remark:* - NA
Analysed by
[Dr Mamta Pandey(SA)|

Authorized b
Digitally signed by ARUNIMA

ARUNIMA BAJPAI e 07,23 13:14:28 405’30’ Digitall i
B AN gitally signec
RAM uy'rmmy(.c(;s-m.

Date: 2024,
Date: 2024.01,23

Dr Arunima Bajpai (ASO)
GOP. 020 e
ChiefEnvironmental Olficer

Central Laboratory
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L CENTRAL LABORATORY
l‘“. UTTAR PRADESH POLLUTION CONTROL BOARD
*'r‘;‘,\*'!:f"{.‘r\'" Building, No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

TEST REPORT: WATER LABORATORY(GROUND WATER)
Rel N0:24294397/CENTRAL/2024 Date:23/01/2024
(-Sample Loentlon:RamdulariW/ Near Jangbahadur House (Sample No 6))
2-Address:Gudhrauli Fatehpur
J-Distiret:Fatehpur
4-Sample Source:Handpump
5.Type of sample: Ground Water
6-Sample Collected By: Committee formed by DM
7-Odour: None
8-Quantity and Packing: Digested Sample in Plastic Bottle
9.Date of Sample Collection: 04/01/2024
10-Analyis Indented by: RO Allahabad
11-Date of sample receipt in Lab: 08/01/2024

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium, APHA 24th Ed, 3111-B; 2023 mg/l 0.05 8.8286 0.05-1000 mgﬂ_]

These standards are subject to revision

*Non-NABL Parameters.
1. 2. The report shall pot be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

Note 1 The results in the Test Report relate only o the items tested

received in Lab

Remark:* -NA
Analysed by
[Dr Mamta Pandey(SA)]

Authorized by

Digitally signed by ARUNIMA
ARUNIMA BAJPA] suen _
. -y Date: 2024.01.23 13:18:00 +05'30° RAM Digitally signed
Dr Arunima Bajpai (ASO) by RAM GOPAL
GOPAL 1D33F]e{;3|024.0].2|3
Chief Envirunmeht'ai?ﬁﬁcer
Central Laboratory

1 of Page 1
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CENTRAL LABORATORY
UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lacknow-226010

TEST REPORT: WATER LABORATORYIGROUND WATER)

Rt Nor2ALSOTTICENTRALIZNA Date:23/01/2024
1.Sample Location:Srivam Near Dr Madzi Howse (Sample No 7)
2-Address:Gudhrauli Fatehpur

3.Distirct:Fatehpur

4-Sample Source:Handpurnp

5. Type of sample: Ground Water

6-Sample Collected By: Commitiee formed by DM

7-Odour: None

8-Quantity and Packing: Digevied Sample in Plastic Boule
9-Date of Sample Collection: 04/01/2024

10-Analyis Indented by: RO Allahabad

11-Date of sample receipt in Lab: 02701/2024

Parameter Unit | Standards Source: | Results Detection Range
i 1550-0:201.’.(2:6 Rev.) | 1 \
R.apnred-.-\ftcpnble w
| Limit |
Totzl Chromiam, APHA 246 E4. 3111-B: 2003 mgl f 005 . 0010 ! 0.05-1000 mg/1
These standards are subject to revision
#Non-NABL Parameters.

S Iﬁ-u.—-.ﬂ':sie'l:s\!‘&ygxa&eu{xw&eimrmlTxmﬂi&n{fwxae::;awnz;timsmmmmm«cfmmq.s The test repor permins w the sample 25

sezepved m Lab
Remark:* -NA
Analysed by
[Iyoti Tiwari (SA)]
Authorized by
ARUNIMA BAJPAIZZ s v
Dr Arunima Bajpai (ASO) RAM . iicoen
GOP A Det=202401323
Chief Environmental Officer
Central Laboratory

1ofPage 1

- 19+



26

& CENTRAL LABORATORY
ﬁw‘%, UTTAR PRADESH POLLUTION CONTROL BOARD
a:}},ﬁ'ﬁ»ﬂ‘ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

TEST REPORT: WATER LABORATORY(GROUND WATER)

Ref N0:24295175/CENTRAL/2024 Date:23/01/2024
1-Sample Location:Prakash Near Dr Sauni House (Sample No 8)
2-Address:Gudhrauli Fatehpur

3-Distirct:Fatehpur

4-Sample Source:Handpump

5-Type of sample: Ground Water

6-Sample Collected By: Committee formed by DM

7-Odour: None

8-Quantity and Packing: Digested Sample in Plastic Bottle
9.Date of Sample Collection: 04/01/2024

10-Analyis Indented by: RO Allahabad

11-Date of sample receipt in Lab: 08/01/2024

Parameter Unit Standards Source: Results | Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium, APHA 24th Ed. 3111-B: 2023 mg/l 0.05 ND 0.05-1000 mg/l

These standards are subject to revision

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only Lo the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The Lest report pertains to the sample as

received in Lab.

Remark:* -NA
Analysed by
[Jyoti Tiwari (SA)]

Authorized by

UNlMA BAJ PAl Digitally signed by ARUNIMA
BAJPAI g )
AR . . Date:2004012313:21:17 40530 RAM ’;fmﬁ'z;f:ed by
Dr Arunima Bajpai (ASO) COPAL  Pamamion
13:21:30 +05'30'

Chief Environmental Officer
Central Laboratory

1 of Page 1
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CENTRAL LABORATORY

%"

—_—
F‘:; UTTAR PRADESH POLLUTION CONTROL BOARD
3}1!(4‘ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

TEST REPORT: WATER LABORATORY(GROUND WATER)

Rel Nu:24295226!CENTRMJZ()24

1
2. Address:Gudhrauli Fatehpur

3.Distirct:Fatehpur
4-Sample Source:Handpump
5.Type of sample: Ground Water

-Sample Location:Near Budhya Talab (Sample No 9)

6-Sample Collected By: Committee formed by DM

7-Odour: None
8-Quantity and Packing: Digested
9-Date of Sample Collection: 04/01

Sample in Plastic Bottle
12024

10-Analyis Indented by: RO Allahabad
11-Date of sample receipt in Lab: 08/01/2024

Date:24/01/2024

Parameter Unit Standards Source: Results | Detection Range
1S 10500:2012(2nd Rev.)
Required Acceptable
Limit
Total Chromium, APHA 24th Ed. 3111-B: 2023 mg/l 0.05 ND 0.05-1000 mg/l

These standards are subject to revision

#*Non-NABL Parameters.
Note : | The results i

received in Lab.

Remark:* -NA
Analysed by
[Jyoti Tiwari (SA)]

Authorized by

Digitally signed by ARUNIMA
ARUNIMA BAJPA| eara
Dr Arunima Bajpai (AS%SE

- 2024.01.24 13:24:36 +05'30'

_.jl.-.

1 the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of Jaboratory. 3.

RAM

The test report pentzins to the sample as

Digitally signed

by RAM GOPAL
O PA |_ Da-te:'2024.01' .2"4

Chie&nviroumé?ﬁf‘i’i‘ig@ﬁf&r

Central Laboratory

1 of Page 1
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,-;._ CENTRAL LABORATORY
ﬁﬂf UTTAR PRADESH POLLUTION CONTROL BOARD
-:sf/‘ Building, No TC-12V Vibhuti Khand, Gomiti Nagar, Lucknow-226010
ST REPORT: WATER LABORATORY(GROUND WATER)
Rel Noi2d 208467/CENTRALI 12024 Date:24/01/2024
1-Sample Locntion:Near Sheetla mata Mandir (Sample No 10)

2. Address:( wudhrauli Fatehpur

3.Distiret:Fatehpur

4-Sample Source:Handpump

5-Type of sample: Ground Water

¢-Sample Collected By: Commitiee formed by DM
7-Odour: None

§-Quantity and Packing: Digested Sample in Plastic Bottle
9.Date of Snmple Collection: 04/01/2024

10-Analyis Indented by: RO Allahabad

11-Date of sample receipt in Lab: 08/01/2024

Parameter Unit Standards Source: FRcsults Detection Range
IS 10500:2012(2nd Rev.)
Required Acceptable
S - Limit
Total Chromium, APHA 24th Td, 3111-B: 2023 mg/l 0,05 14.0915 0.05-1000 mg/l

These standards are subject to revision

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only 10 the items tested: 2. The report shall not be reproduced-except in full, without {he written permission of laboratory. 3. The test report perains to the sample as

received in Lab,

Remark:* -NA
Analysed by
[Jyoti Tiwari (SA)]

Authorized by
Digltally signed by ARUNIMA

ARUNIMA BAJPAI pura |
RAM Digitally signed

" " Date: 2024,01,24 13:23:10 +05'30
Dr Arunima Bajpai (ASO) by RAM GOPAL

Date: 2024.01.24
cmFOPAL iR ticer

Central Laboratory

1 of Page 1
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CENTRAL LABORATORY
UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

TEST REPORT: WATER LABORATORY(GROUND WATER)

Rel N(l:24295369ICENTR:\IJ2024 Date:24/01/2024
1-Sample Location:Ajay Shukla Near Dr Ram Kumar Shukl (Sample No 11)
z.Addrcss:Gudhmuli Fatehpur

3.Distirct:Fatchpur

4-Sample Source:Handpump

5.Type of sample: Ground Water

6-Sample Collected By: Committee formed by DM

7-Odour: None

8-Quantity and Packing: Digested Sample in Plastic Bottle

9.Date of Sample Collection: 04/01/2024

10-Analyis Indented by: RO Allahabad

11-Date of sample receipt in Lab: 08/01/2024

Parameter Unit Standards Source: | Resulis | Detection Range
IS 10500:2012(2nd Rev.) |
Required Acceptable j
Limit §
Total Chromium, APHA 24th Ed. 3111-B: 2023 mg/l 0.05 3.3349 ‘, 0.05-1000 mg/1

These standards are subject to revision

*Non-NABL Parameters.

Note : 1 The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full. without 3. The test repost pertaias 1o the sample as

the written permission of lzboratory.

received in Lab
Remark:* -NA
Analysed by
[Jyoti Tiwari (SA)]
Authorized by
AJ PA' Eﬂa;;llly signed by ARUNIMA
ARU N I MA B Date: 2024.01.24 13:21:09 +05'30°" RAM ng"taib' sugned
Dr Arunima Bajpai (ASO) I‘;y RAMO Gfg:;
ate: 20244

oP St
Chief Em‘imnmé%iﬁﬂgo Jcer

Central Laboratory

1 of Page 1
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= 6%£ gael YUl [1YAY) d1o
/ &ay UTTAR PRADESH POLLUTION CONTROL BOARD

Gl
Wf Wb { jn-ffﬂfglq ”{

Hot2 43 xe. [ R DL, -
Ref. NO vtz A BANGT -6\ 3.0

a1 H,
et R e @,
R, =l
HAER |

e f5 aFFE osiodlo gr1 Original Application No.528/2023 In re: .ncv:'sdfCP“"";
published in Dainik Jagran dated 14.08.2023 “highlights a growing concem regarding industral

o i - : ‘ e @ gl M
pollution in the Godhrauli village & aria wiRka e [ 29.11.2023 @ orgurer Tim
S SfE, AR @ U RAiE 18012024 R g T & [ T Tl WIEd E

. Sei, o e g @,

TR F‘faﬁlﬁu‘lf TRl H taroTel @ FAT & g # fraer @ 04.01.2024 &1

4 e o i " TeRTell & ArIrd mrﬁ’ﬂrﬁ‘%rﬁav—%mn
e @1 S T T g g A 15-20 T i @ S oree e @
" ay‘:-?t L e ﬁmwfwﬂmﬁﬁzﬁaﬁ

Wﬁwmw,mﬁﬁmﬁmwwﬁ%mmﬁmﬁeﬁﬁmaﬁ
' %rwzﬁﬁwmr?%mwmmﬁﬂpﬁm

Wﬁé@ﬂWﬁﬂWOﬁﬂtZﬁ%iﬁm fe Ofte faam o, fbeg ST
Wwﬁm%ﬂﬁmwﬁlmmﬁw%ﬂﬁmﬁﬁ13.01.2024gm

mm%mmmﬁmmﬁwmmﬁiﬁw

%wgﬁmmﬁwﬁ.mﬁﬁﬁmmﬁ%:—
Environmental Compensation (EC)=Q x ERF x R

Where
Q= noticed or observed quantity (in tonne) of hazardous or other wastes which have not been

managed in compliance with various provisions of the Acts/Rules/Guidelincs/conditions of the
authorization/directions issued by CPCB/SPCB/PCC/MOEF&CC (barring procedural violations which have

not caused environmental damage)

ERF =Environmental Risk Factor which is a number (as given in Table 1 below) denoting the

increasing degree of risk to the environmental and human health due to the scenarios as given in the table;-
SNo. | Violation TRE
For Hazardous Waste For Other waste *
| When hazardous and other wasles is disposed at 1.5 03
unauthorized place or handed over or sold to
unauthorized party

...... 2/-
T
A, - 129, fffa @vs, WA TR, T.C.-12V, Vibhuti Khand, G(;mti Nagar,
wWS - 226010 Lucknow - 226 010
é?;q : 0522-2720828, 2720831 Phone : 0522-2720828,2720831
a"—ﬁa f f:ég”mlﬁé, 2720676 Fax . 0522-2720764, 2720676
il ‘- ety uupr;a(:b in E-mail  :info@uppch.in

VTHET .uppch.com Website : www.uppcb.com
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5
T ——
2 h\"hcn treatment has not_been imparted, as 1 - Te——
required, but only partial (reatment has been
| piven fl‘S])i‘h\clp_q[_usur) _.—ﬁ——T——"‘“' 0.2
3 When product (derived from hazardous or ollhcr .
waste) is  not confirming 10 PTCSC“de
specification or is specified for restricted usc
but sold in open market against (in case of
actual user)
4 Waste found stored beyond the stipulated period 0.1 0.05
(refer Rule 8 of the HoWM Rules, 2008)

Application to waste generated indigenously only.
R= Environmental Compensation Factor, which may be taken as Rs. 30,000.

. wufaeofra aftgff EC =Q (Quantity of Waste in Tonne) X ERF xR
= Quantity of Waste in Tonne X 1.5 X 30,000

= Quantity of Waste in Tonne x 45,000
aa: &g @, warRe @ uA fRAlE 18.01.2024 &
m-mmiﬁwrﬂaﬁaqaﬁaﬁmmwﬁaﬁﬁﬁmﬁ%ﬁmwmﬁm
foran oman & -

1. W%Wﬁﬂaﬂqﬁﬁﬁﬁﬁﬂﬂwmﬁﬂ?mmgﬂﬂﬁm
FIER ¥ SRERAYT B & Pifvaw A B Frearer & Polluter Pays Principle P IR W &I
45,000 /— Wi 1 B Ave @ ox © wafaiia sfagfRd sl R <1 S

SR TRYET F o PR v o & R Swiad < § o weliesl §6 0 it
zﬁwfa?aﬁwa}ég@muaﬁﬁﬁamgﬁﬁaﬁﬁammaﬁﬁiw#ﬁwﬁm15
Re 4 Wl i ARSER Wa | B aea waneEs gfisar 7 em @ R 7 Polluter Pays
Priucipteﬁ?mmws?m‘ﬁmﬁmmiﬁﬁmmﬁaﬁﬁﬁmwammﬁﬁmﬁﬁqﬁam
aaﬂs‘mqa's?ars‘t?sa?awﬂwﬁm?wmﬁﬁ.ooo/—uﬁfaﬁméﬁaﬁaﬁwmvﬂu
ermqﬁfamﬁﬁaaﬂamﬁvﬂ,mwmaﬁmm‘wﬂmﬁﬁﬁﬂm|

Hﬂqaﬂm%@wm%
M

. TR qafaRv AReR) (Fwi-2)

AR Prfafer o g T e @ b i - 40/
1. Rrerfderd, e |

TR @ g9 FET @ W 9 5 aein sale

2 o sRE, Soxo wguY FEE €@,
R QA 0 HRYT TRl AR @ i SEN B W R § BRI aasl Aifew & waw |
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R UTTAR PRADESH POLLUTION CONTROL BOARD
Ref. No Hoggqv‘\c;_\\«\g\-\-“g, 1y Date 7{?(0'!’ ......
A

R e SFIBH STEAEE ofo,
um ERle), dve—aitT, shodio IS,

THOEY |

ug fb we gHowilodlo g1 Original Applicatio
published in Dainik Jagran dated 14.08.2023 “highlights a growing concert istrial
pollution in the Godhrauli village” @ i wiRa amawr faie 20.11.2023 @ oFqure @ et
mm@m,mﬁﬁféﬂhﬁwmzmmmmm%ﬁ?ﬁm@?ﬁrﬁmm
wmﬁﬁmmaaﬁmﬁmmﬁmmﬁmmﬁm@mmﬁm
! Wﬁm$wﬁﬁfﬁtﬁ$mammﬁsﬂﬁmﬁaﬁwmu}#duﬁﬁﬁamﬁw04.01.209;43?!
| ﬁb‘urmmmeﬁzﬁmawmmwﬁ?mguﬁma%smwwﬁmaﬁﬁﬁzm
' memmﬁmﬁm%’mﬁ—zoaﬁ{émmﬁﬂmﬁﬁmﬂwaﬁm
‘%Wﬁ?@’xﬁqﬁmﬁﬁﬁﬁmwﬁiwwmﬁmw,ﬁm}ﬁvm?‘-tﬁzﬁﬂﬁ
amrmuqﬁﬂawaumwﬁmmﬂawawﬁmwﬁwmﬁﬁwff*‘
wia ¥q E S s, was @ W fn | s g W 9ed g @
WWW&ﬁﬁW%W%WW$WW$WWWﬁW
e HemEeS I T E| . _
ﬁﬁﬁﬁgﬁﬁﬂm&ﬁmmgﬁr&ﬁ%mﬁwmmmﬁwn@ﬁwﬁm
wmwmmgwmm@nmmﬁﬁmﬁﬂm‘ﬂmﬁmmgml
Wm&e%ﬁmﬁw@mﬁyﬁ@ﬂwﬁn@mwﬁmﬁmm
wmmmmmaﬁ%mwmﬁmwmmwéﬁmfﬁ@w.myﬁwmﬁﬁa
CRECISt mvw.ﬁw.mmﬁmﬁm.w,m . A eI afided EYUY,
mﬁgg?aﬂmmfﬂa%qamfaﬁosm.zoutﬁw@ﬁmﬁﬁﬁf%znmnan,ﬁ?ﬁt{qﬁﬂn
Wmmﬁaﬁﬁmﬂnﬁﬁmw%lmaﬁmﬁwaﬁﬁm13.01.2024’@.’1?1
mmm%mwmmﬂmmwﬁmmwﬁéwqm
mﬁ{%mﬁnﬁm%&wﬁwmﬁfaﬁwm
Wﬁmmﬁuﬁwaﬁé,ﬁﬁﬁmmammﬁ%mﬁmww
Wﬂ)ﬁmzms%mﬁuﬁ*aﬂaﬂmﬁ?ﬂwﬁﬁwﬁﬁeﬂﬁmmmm%ﬁn‘:mﬁ
a?mrﬁma@ﬂmﬁaﬁnﬁ%,ﬁmﬁﬁﬁmm%:—
Environmental Compensation (FC)=Q xERFxR

Where
Q = noticed or observed quantity (in tonne) of hazardous or other wastes which have not been

managed in compliance with various provisions of the Acts/Rules/Guidelines/conditions of the
authorization/directions issued by CPCB/SPCB/PCC/MoEF&CC (barring procedural vielations which have

not caused environmental damage)
ERF =Environmental Risk Factor which is a number (as given in Table | below) denoting the

n No.528/2023 In re: news report
1 regarding industrial

—

increasing degree of risk to the environmental and human health due to the scenarios as given in the table:-
S .No. Violation ERF
For llazardous Waste For Other waste *
1 When hazardous and other wastes is disposed at 1.5 0.3
unauthorized place or handed over or sold to
unauthorized party
...... 2/-
- g
AW - 1231 BT v, T TR
1 ] 1 k. <12 i = 3 ti N r
aud - 226010 IL(l::k'l‘L oy \gbhun S
SHIY : 0522-2720828, 2720831 Pmr-:\«-. 025;010 28, 2720831
i : 0522-2720764, 2720576 . e e 576
bl S ercadtie Fax :0522-2720764, 2720670
. E-mzil  :info@uppch.in
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2 When treatment has not been imparted, us
required, but only partinl treatment has been
given (TSDF/Actual user)

.

3 When produet (derived from hazardous or other
waste) is  not  conlirming to  prescribed
specification or is specified for restricted use
but sold in open market apainst (in case of
actual user)

4 Waste found stored beyond the stipulated period
(refer Rule 8 of the HoWM Rules, 2008)

e B
1.0 m— 0.2
e BN T

Application to waste generated indigenously only.

R= Environmental Compensation Factor, which may be taken as Rs. 30,000,

am: qafawia sfgRl EC =Q (Quantity of Waste in Tonne) x ERFF x R
= Quantity of Waste in Tonne x 1.5 X 30,000
= Quantity of Waste in Tonne x 45,000

a: S GRS, warTre @ g R 18.01.2024 FRT G S wd wxgfa & g

aem AR & srAEAREE g afehfie ge @ e
fvan e & =

ﬁm@mmuﬁm’ra‘r&ﬁwﬂ

1. g8 5 w9 Aad ey Toiien Sreee miofdio, TH—TERIEN, dRE—iMT, wodo IS,

HAER ERT U RIS, TG gy SRR W 9
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Environmental Compensation (EC)=Q x ERFx R

Where

Q = noticed or observed quantity (in tonne) of hazardous or other wastes which have not been

various provisions of the Acts/Rules/Guidelines/conditions of the

managed in compliance with
authorization/directions issucd by CPCR/SPCB/PCC/MOEF&CC (barring procedural violations which have

not caused cnvironmental damage)
ERF =Environmental Risk Factor which is a number (as given in Table 1 below) denoting the
ing:;gg_s_igu_dggr_c_qgfrisk 1o the environmental and human health due to the scenarios as given in the table:-
S.No. Violation ERF
- For Hazardous Waste For Other waste *
| When hazardous and other wastes is disposed at 1.5 0.3
unauthorized place or handed over or sold to
i unauthorized party N
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2 When treatment has not been imparted, as 1.0 0.2
required, but only partial treatment has been
given (TSDF/Actual user)

3 When product (derived from hazardous or other 1.0 0.2
waste) is  nol  confirming to  preseribed
specification or is specified for restricted use
but sold in open market against (in case of
_actual user) )
4 Waste found stored beyond the stipulated period 0.1 0.05
(refer Rule 8 of the HoWM Rules, 2008)
Application to waste generated indigenously only.

R= Environmental Compensation Factor, which may be taken as Rs. 30,000.
aan yutaeim afimfd BC =Q (Quantity of Waste in Tonne) x ERF x R

= Quantity of Waste in Tonne x 1.5 x 30,000

= Quantity of Waste in Tonne x 45,000
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Where

Q = noticed or observed quantity (in tonne) of hazardous or other wastes which have not been
managed in compliance with various provisions of the ACtSv’RU|ES/Guidelines/condilions of the
authorization/directions issued by CPCB/SPCB/PCC/MOEF&CC (barring procedural violations which have
not caused environmental damage)

ERF =Environmental Risk F
he environmental and

1mental Compensation (EO)=QxER

actor which is a number (as given in Table | below) denoting the
[uman health due to the scenarios as given in the table:-

increasing degree ofrisk tot
Violation ERF
For Hazardous Waste For Other waste *
When hazardous and other wastes is disposed at 1.5 03
unauthorized place or handed over or sold to
unauthorized party
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When treatment has not been imparted, as |
required, but only partial treatment has been 1
given (TSDF/Actual user) e 53
3 When product (derived from hazardous or c»'ihcr 1.0 \
waste) is not confirming o prescribed
specification or is specified for restricted use
but sold in open market against (in case of
actual user)
& | Waste found stored beyond the stipulated period 0.1 0.05
(refer Rule 8 of the HoWM Rules, 2008)
Application to waste generated indigenously only.
R= Environmental Compensation Factor, which may be taken as Rs. 30.000.
¥ i sfagid EC =Q (Quantity of Waste in Tonne) x ERF x R

= Quantity of Waste in Tonne x 1.5 x 30,000

= Quantity of Waste in Tonne x 45,000 o )
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